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REFERENCE TO THE ALLEGED 
SETTING ON FIRE OF THE HOUSE 
OF ONE BHANARAM IN VILLAGE 
KUMASPUR IN DISTRICT SONE-

PAT OF HARTANA BY LAND-
LORDS 
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threats to *n Maharashtra 

views; I am not going into that; I will deal with it 
separately. He has now sought immediate 
intervention of the Press Council of India and the 
Union Information Minister to ensure freedom of the 
press in Maharashtra. The matter is like this. Lok Mat 
editions were being distributed through a tempo, and 
the tempo was attacked by some hooligans, and it is 
claimed that they were engaged by the supporters of 
the Chief Minister. They also burnt the effigy of Mr. 
Jawaharlal Darde. It is not only in Maharashtra. 
Perhaps, you are aware that the same thing is in Bihar. 
Bihar Government has issued guidelines whereby the 
press freedom is throttled. 

And this has come into the way o£ giving 
advertisements to the Press. The same is the case in 
Andhra Pradesh. My friend, Mr. Chandra-sekara 
Reddy, is not here. His 'Deccan Chronicle' was 
subjected to the same treatment by the previous Chief 
Minister, Mr. Anjiah. The same is the case in Madhya 
'Pradesh. Very recently ,a correspondent was beaten. I 
would like to draw your attention; particularly, you 
should advise Mr. Sathe, the Information Minister. 
This is a very serious problem. This is a very serious 
manifestation of what you call the deep malaise of the 
Indian political body. If the Press is going to be 
gagged like this, if the reporters are going to be 
beaten like this, because they publish such adverse 
views, what will happen? This is not the way. There 
are other avenues open like the Press Council or 
whatever legal forums are there. That is why, I 
would request you, Sir. This is a very serious matter. 
This may be happening in Maharashtra or Bihar or 
Andhra Pradesh or Karnataka. Everywhere, this 
political bossism has to be disciplined. Sir, why 
should I draw your attention to Maharashtra 
particularly? You, Sir, perhaps come from my State.    
Such things are... 

SHRI MURLIDHAR CHANDRA-KANT 
BHANDARE (Maharashtra): Not perhaps.    He 
comes... 

REFERENCE   TO    THE      ALLEGED 
THREATS TO  SOME     NEWSPAPER 
CORRESPONDENTS     FOR     CRITI-
CISING    THE     GOVERNMENT    IN 

MAHARASHTRA 
SHRI ARVIND GANESH KUL-KARNI 

(Maharashtra): Sir, through you I draw the 
attention of the Government to a news item 
emanating from Nagpur which is causing a 
great anxiety. And you also, perhaps, as a 
member of the Press Council, must be feeling 
the same thing. And that is about increasing 
attacks on newspaper reporters and 
correspondents if at any time any political 
view is expressed which is not liked either by 
the Chief Minister or the political bosses of 
that area. This is a Marathi daily, called Lok 
Mat of Nagpur and one Mr. Vijay Dardahas 
written— it might be his views or his father's 


